
MA No.200/00907/2017
(in OA 200/00525/2016)

CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
JABALPUR

Miscellaneous Application No.200/00907/2017
Jabalpur, this Wednesday, the 20th day of December, 2017

HON’BLE SHRI NAVIN TANDON, ADMINISTRATIVE MEMBER
HON’BLE SHRI RAMESH SINGH THAKUR, JUDICIAL MEMBER

Anil Kumar Yadav, Aged about 47 years
S/o Shri C.P. Yadav
R/o Care of Manish Dubey
Kanch Ka Makan,
Ghantaghar
Katni (M.P.)     
-Applicant

(By Advocate –Shri J.B. Singh)
V e r s u s

Senior Superintendent of Post Offices,
Jabalpur division Jabalpur 482001            -   Respondent

(By Advocate –Shri S.P. Singh)

O R D E R (Oral)

By Navin Tandon, AM:-

 Learned  counsel  for  the  applicant  submits  that  this  Misc.

Application has become infructuous. 

2. Accordingly,  Misc.  Application  is  dismissed  as  having

become infructuous.

(Ramesh Singh Thakur)                             (Navin Tandon)
Judicial Member                         Administrative Member

kc

Page 1 of
2

1


